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In this Misc.Applicatidn, the ﬁetitioner has prayed for
restoration of the Originai Application being no.1315 of 1996
dismissed for default by our order dated 13.5.88. It is submitted
by the ld.counsel for the petiticner that due to his own mistake

of taking the impugned date of hearing, he could not appear on

. the date fixed. Considering his submission, Misc.Application is
allowed and the order of dismissal dated 13.5.98 is vacated
and the Original Application is restored to its original file
and Bumber and the same may be listed for admissiqh hearing
on 10.9.98.
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